AHMEDABAD

C.P. (I.B) No. 427/9/NCLT/AHM/2018

Rashnidhi Kumar & Bros.
V/s. -
Shreepati Steel Tubes Pvt. Ltd.

Section of the Companies Act: S

ection 9 of the Insolvency and Bankruptcy Code

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE

1.

ORDER

None present for the Operational Creditor/petitioner

List the matter on 20.09.2018

MANORAMA KUMARI HARIHAR PRAKASH CHATURVEDI

(MEMBER JUDICIAL) (MEMBER JUDICIAL)

Dated this the 12™ day of September, 2018




